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19.12.2006 Presnt: The Hon'bie Shri K.V.Sachidanandth 

	

T;Is 	.ion 	
Vice-Chairman. 

Ji 
	 The O.A. has been filed for grant of 

PL. NT) 	
revised pay scale to the Applicant, a 

1,oI: 
	

Veterinary Field Assistant in the Directorate 

	

Dy. Registrar 
	 of Assam Rifles, Under the  5th Pay 

Commission recommencktion while the 
rt othdr Central Government Departments 

hav adopted the revised pay scale to VFAS 

the Applicant preferred O.A. No.199/2005 

before this Tribunal which was disposed of 

direting the Respondents to dispose of the 

representation submitted by the Applicant. 

The Respondents have rejected the prayer of 

the Applicant vide order dated 19.12.2005 

(Annexure-4). Hence, this O.A. 

Coritd P/2 

4. 
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Contd. 
19.12.2006 	Heard Mr.P.K.Rtwrbcnri1,iir7 .1amr1 -- - 	. 	- 	-_ - - 

counsel for the ApFlicant  and Ms.U.Das, 

learned AddLC.G.S.C. for the Respondents. 

'hontention of' the Aplicant is that his 

pay has to be ecpted to that of Respondent 

No.4 who is holding a civil post. in Assani 

Rifles, whereas according to theRespondents, 

Appli'cant' i y1jsIeçnnbt be compared 

with to that of Respondent No.4 as because 

• higher pay scale wasgrantel to Resporklent 

No.4 as cer Court's orders It is borne out 
) 	 .1. 

from Annexure-6 that one of the grounds for 

rejection to the dairn of e . Applicant is 

Audit objection. According to the Applicant, 

identically placd employees are giaiit&Lthe 
• 	 H 

reliefs. 	 .. 

	

S 	 I - 	. 	.s,. 

Considering the uein ivedin this 

case, I am of the view that the O.A. has to 

be admittea Admit the O.A. 

•1 	-. 	. 
Issue nottce--to, the R.espondents. )  Six 

weeks time is thtl to the Respondents to 

file reply statement. 

• 	 . 	Post the matter on 5.2.2007. 

Vice-Chaiim 
/bb/ 
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5.2.2007 	Ms.U.Das learned AckU.C.G.S.C. 

requests for four weeks time to file 

reply statement. 

Post on 05.03.2007. 

Vice-Chairrnm 
/bb/ 

5 3 • 07 • 	Counsel for the app licant 
n 

	

	 wanted to file rejoinder. Let it be 
done. post the matter 707 

ViceChairman 
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22.5.07. 	Counsel for the applicant has 

subrriitted that he has flied, rejoinder. 

Counsel for the respondents wanted same 
more time to get instructions. Let it be 

done. Post the matter on 9..07. 

4- 
ViceChairtnaxi 

Ira 

8,6 .07 

&1 
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Rejoinaer has already been filed. 
Counsel aopearing for the parties has 
sunitted that case may be listed for hearing 

the 	 post thematter on 

3 • 7, .07 fr hearing 

Vice-Chairman 
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3.7.2007 	This is a Division Bench matter. Post on 

15.7.2007. 

I 4 r iQJ 

Vice-Chairman 
ibbi * 

26.7.07 	The prayer of the applicant is for grant of 

upgraded pay scale with all consequential benefits. 

The +Respondents have filed a detailed written 

statement. The applicant also ified rejoinder. The 
9-  3- 	 respondents in their reply to rejoinder submitted as 

- 	under: 
- I 	

".. it is submitted that: the applicant is 
being placed in pay scale of Rs.4000-
100-6000/-pm with effect from the 
publicatioi of the Gazèfle Notification 
that is 15.10.2003. That the pay scale 

•  was inadvertently quoted as 4000-85-
6000/- pm instead of Rs.4000-100-
6000/-pm." 

When the matter was taken up both 

u7 

/ 
4-• 	 ci.'-- 

the counsel agreed that the said pleadings 'are 

correct and therefore the relief sought for by .the 

applicant has already been granted 

Considering the submission made by 

the counsel for the parties, I am of the view that..tli.,' 

O.A has become infructuous as the relief sought for 

has already been granted to the applicant. 

Accordingly the O.A is disposed of as iniructuous. 
No costs. 

Vice-Chairman 

)t. 

tce4 

pg 
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ThL ADNISTPAT WE TRI 11JNAL 
WWMATI L3NCH: 

RIatNAL ApLWTIN NO 

1. a) Name of the `~PPlic 3t --  

bO RespOdafltS Union of India &  Ors 
c) No. of Applicant(S) :- 

2 Is the application is the proper form:- Ye. 

whether name & desriPtion and addrS5 of the all papers been 
furnished in cause title : Yes/ 	. 

Has the apliCati0fl b:an dully signed and varified :- Yes 

5, Have the Copies duly sied : Yes / 
Have sufficiant humbor of copies of the application been 

filedY' 

whether all the anneXUre parties Cr: impleaded :_YeS/ 

ihethe English translation of ducuments in the L
anguage : Yes/,  

Is the applifation is in time  

1. 
Has the Vaklatflmffb of appearanOW tho satiOfl is filed-Y 

Is the application by 1O//F0r Rs: 5/- 	
cE 	1iz•O 

y.  Has the applicti0n is maitanable 
- Yes/ 

Has the Impugnd order original 
duly attested been fII 

Has the ligible COpies of the anneXUres 
	

-Y dully attested filed  

10 Hs the Idex of ducurnents been 
	ld all avai1able Yes 

voloped bearing pull addies5 of the 
Has the re±red number of  

respondants been filed- Yes/p. 

Has the declaration as req
uirod by item 17 of the form:-  

ght fr ariQ5 out of the single :- YeSi. 
Whether th relief sou  

i, 
whether the interim rolief is prayed for := Ye5/ 

dona . In case of contion of delay is 
 filed is it supported 

2  

 

'Thether this Case afl be heard by Single 

Any other point 
' 
$crutiW clerk the 

ResUlt of the SrUtiflY with initial of th 

application is in order:- 
p_ 
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-17 	 20'S 

I 	•' Court Officev, 

(a) 	Initial pafixed Rs 4000/-pm vd 15 Oct 2003 
in the ia scale of Us 4000-1 00-60o(/- pm 

(h 	(granted I'' financial upgt.datin under A(°P 
Scheme ci 20 \pr 2004 in the sdc of Its 4500-125-7000/-
p111 ef 20 Apr 21104 - 

Aw l- 

Present Part 	trter N G 

Last Part ! 	c• 	: 

' 	P.V AND AIO'V.\(::s 
PlU)AT10\(.)f-' P  

1. 	so-- \i" 023 
Shri (ii Itoelia Singh 

I 

i) 	J'aas on jo A:fl 2004 
in ftc lower post. 

Fixed in (lie higher stage 
\Vcf 20 •pr 20114. 

G ranted, I ser ice increment Rs 125 
;nd raised his j'av Rs 4625/- pni vel 1) 
200S 

 

Rs 4000i- 

- Its 4S0(J/- 

(I railed 211  service iIlcrcnIen( its 125 
and r}use(! his paN ks 47501L pm wef 01 Apr 
2006. 

(v) 	'( rah(ed 3d  scr ice increment Its 125 
7 

	

	 and ried his pa'4 Us 475 1- pm w ci 01 Apr 
2007. 

(11 A P" 200 

Auth I IQ DGAR sig o A .1225  dated Th .Jan 21(W- 

ILl 1011 LA -49/20(18/ 	 I)a ted: 	Jan 20fl0 
I)istrihutions: - 

\lahanidc.shal 	.\ssani Riflcs 
1)ir&&-toratc ( eneral .'ssan 1'il1c 
(A/\ led hrarch) 
Shilking - 	30l I 	 f\ •\t/ 

_\ Pay and .&ccounts Office (As.sam Rifles) 
Manbiia Villa, Lilumkhrali 	 44- 
ShilIon - 793003 	 Pl 

3, 	Ilcaclçuarters 
7 Scuor As.sani Rifles 
934 

/•, ) 	C91) 

Assain Rifles 
3 Q7 1  

I. •) 

i ;.rl.e 1 i'jj1 (lnicriu1j -: In dtIl>c;c 

6 	J1 ce 

- 	
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Sèr No Regtl No Rank 	. Name 	 lAmount  
LPaid with Revenue starn 

1 VFA-023 VFA Shri Ch Itocha Singh 657031- 

FOR ARREAF OF PAY AND ALLCES FOR THE PERIOD FRO1M i..r 
1 JAN 2008CML ESTI. GROUP 'C STAFF : .37 ASSAM RIFLE9, 

BILL No SAL! 	of 0210 	 . 
f 

-Cour  

Date of pa'ment 

65,7031- 

(Rupees sixty five thousand seven hundred three only) 

Sinaeft3YincJ officer 

-i- 
.';4... 

Desnation 



1ECE1pT 

Received a sum of Rs. 65,703/- (Rupees sixty 1iie thousand seven hunched three only) from 

Commandant 37 Assam Rifles being the payment of my arrears pay &,allces. of higher scale 
Rs.4,000-100-6,000/- pm wef 15 Oct 2003 and up-gradation of ACP scienke càle (.4 Rs.4,500-125-
7000/- wef 20 Apr 2004. 

00 

Sigpalure  
Station : Field 	 No : \/FA - 023 

Rank: VFA 
Dated: 	Feb 2008 	 Name: Ch Itatha.Singh 

22 

....<.......,,..,. ....,... ............... 	 . 	. 
.Z- 	 - 	 .:.. 



0 	 MMS TRY OF HOME AFFAIRS 
1- 

• 	 ________ 

.SHLLOJG7I3Oii 

SALARY 	 CATE 

This is to certify that \IFA-023 shri Oh ftocha Singh is serving with 37 
Assam Rifles and his is drawing Rs. 10070/- (Rupees. ten thosand seventy 
ony) as per uØgradation under ACP scheme. in the scab. ofRs. 4,500-125-
7,000/- pm. His detail of salary is as under :- 

tdjowc! 

 Basic Pay 	 - Rs. 48751- pm 

 DP (50% of basic pay) 	- Rs. 2,438/- pm 

 DA(41%) 	. 	. 	
- Rs. 2,9981-pm 

 Special Compensatory allowances- Rs. 800/- pm 

 SDA (12.5%) 	 - Rs. 9141- pm 

 Appt pay 	 . 	
- Rs. 751- pm 

Rs.  

Dedictons 	. 	 . 

GPF subscription 	 - 	Rs. 2,000/- pm 

COEGIS Subscription 

	

	0 	- 	Rs. 	301- pm 

Otal -Rs203/-pm 

Net Salary per month after deduction 
For the month of Feb2008. 

Rb 10 5 07011 •prn 

Place: Shiflang 	 . koll 

Dated : 	Mar 2008. 
• 

, : 	• 
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IN THE CE NTRAL 

GUWAFIATI BE NCH AT GUWAHATI 

ORIGINAL APPLICATION NO. 3+/06 
Sri Ch. Itocha Singh 

....Applicant. 
-vS- 

Union of India & Ors. 
Respondents. 

SYNOPSIS 
This is an application for granting of revised 

Scale of pay to the petitioner who has been holding a 
post vterinaiy Filed Assistant in the Directorate of Assam 
Rifles. The Sole Claim of the Petitioner rests upon the 
recommendation made by the 5th Central Pay Commission 
and while the other Central Govt. Departments have 
adopted the revised scale of pay to the WAS and 
thereafter petitioners prefer a Original Applications before 
this Hon'ble Tirbunal, which was registered as O.A. No. 
199105 and this Hon'ble Tribunal pleased to disposed off 
this original petition with a direction to the petitioner to 
submit a representation before the appropriate authority 
stating 'all grievances. Accordingly, on 16/12/06 instant 
petitioners tiled his representation before the concerned 
authority and on 19/12106 the concerned authority i.e. 
Director General of Assarn Rifles has rejected his 
representation. Hence this original application. 

Filed by 

S 	 Advocate.. 



IN THE CENThAL ADMINISTRATIVE ThII3UNAL 
GUWAHATE BENCH AT GUWAHATL 

ORIGINAL APPLICATION NO. 30rf /06 

Sri Ch. Itocha Singh 

Applicant. 
-'/S- 

Umonof India & Org. 

... Respondents. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH AT GUWAHATI 

(An application U/s. 19 of the Central Administrative 
Tribunal Act 1985.) 

O.A.No.  

Sri Ch. Itocha Singh 
Veterinary Field Assistant 

33 Assarn Rules, 

C/o., 99 APO 

Presently posted at 

29 Assam Rifles, Jairampur, 

Arunachal Pradesh. 
Petitioner 

L The Union of India 
Represented by the Secretary to 
the Department of Home Affairs, 
Sansad Marg, New Delhi. 

The Director General, 

Ass am Rifles, Shillong- 11. 

The Commandant, 

Assam Rifies, Jairaxnpur 
Arunachal Pradesh. 
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Sri Soroism MenirnRcha Singh 

Veterinary Field Assistant 

R/ o. Chingarnakha Moisnem, 
Leikai, Diet.- Imphal West, 
Manipur. 

Respondents. 

DETAILS OF APPLICATION 

PARTICULARS AGAINST WHICH THE APPLICATION HAS 

BEEN MADE. 

This application has been made against the 

inaction of the concerned respondents in revising the 

scale of pay as per the recommendation made by the 5th 
Central Pay Commission by which there is entitled for a 
revised scale of pay @ Rs.4000/- to Rs.60001- as he is 
holding the post of veterinary field Assistant under 
Assam Rifles and also he has been discriminated as the 
other person of the department have been giwn the revised 

scale of pay for the post of VFA. 

JURISDICTION 
The applicant declares that this Hon'ble 

Tribunal has got jurisdiction to adjudicate the matter as 
regards the admission of the application. 

LrM1TATIONS: 
This applicant further declares that this 

application is well within the period of limitationprescribed 
under Section 21 of the administrative ThbunalAct, 1985. 
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4. 	FACTS OF THE CASE: 
2 

4.1 	That this applicant is a citizen of India and a 

permanent resident of 	Lamding Mayan 	Leikaie, 	P.O. 

Lamsang, Imphal , Manipur was appointed on 16/3/92 

after due 	selections, 	in the post of veterinary 	field 

Assistant 	(herein after 	referred as VFA) in 18 Assarn 

Rifles 	in the scale of Rs.950-20-1150-EB-25-1500/- P.M. 

plus other allowances . It would be relevant to mentions 

here 	that 	at present 	the instant applicant 	has been 

permanently 	posted at 	29 Assam Rifles, 	Jairampur, 

Arunachal Pradesh. 
A copy of the appointment Letter 
dated 16/3/92 is annexed herewith 

as Annexure - 1. 

4.2 	That the educational qualification of the 
petitioner is graduate in Science and also completed 
training for the post of VFA Securing Isk division from 

veterinary Field Assistant Training Centre, Govt. of 
Manipur under Veterinary and Animal. Husbandry 
Department, Manipur, in the I  academic session to the year 

1984-85. 

Copies 	of the 	educational 
qualification certificates 	and VFA 
training certificates are 	annexed 
herjwith as annexure - B 2-A, 2-B, 
and 2-Crespectively. 
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4.3. 	That the grievance of the petitioner is that the 

scale of Rs.40001- - 6000/- which was recommended by 

the 5th  pay Commission from 1/1 / 86,was not upgraded 
to the pay scale of the petitioner by the concerned 

respondents. After that this instant petitioner has filed ) ç) 
an Original Applications before this Horfble Court, which 

was Registered as O.A. No. 199/ 05 and this Hon'ble 
Court pleased to direct the concerned respondent to 
consider the case of the petitioner within a period of three 

months from the date of receipt of this order. 

A copy of the order dated 2/8/05 

passed by Hon1ile CAT, Guwahati is 
annexed herewith as Annexure -3. 

4.4. 	That the petitioner states that accordingly the 
instant petitioner submitted the Certified copy of said 

order of this Hon'ble Court to the Concerned respondent 
for consideration . But the Concerned respondent has 
rejected the prayer of the petitioner vide order No. 11. 

140181 5th  C.P.C./ 2005 dated 19/12105 issued by Director 
General of Assam Rifies (Hereinafter referred DGAR, stating 
that the petitioner was appointed in the pay scale of Ra. 
950-1500 with certificate in wterinary Science without 
matriculation , whereas S. Manimacha Singh was 
appointed in the pay scale of 975 - 1540/ with Diploma in 
Veterinary Science with matriculation. Therefore petitioner's 
case cannot be considered as they were appointed against 
the posts having different pay scales and the applications. 



A copy of the rejection order dated 

19112105 issued by the DGAR is 
annexed herewith as annexure -4. 

4.5 	That the 	petitioners states that as per 

advertisement, which was issued by the Directorate 
General Assam Rifles , there are two types of pay scales 
applicable in Assam Rifles veterinary field Asst. 

975 - 1540/- for niatric with diploma in veterinary 

Science. 
950 - 15001- for non metric with certificate in 

Veterinary Science. 

There was no separate pay scale available for those 
candidates who are matriculate and also possessing 
certificate in veterinary Science. The instant petitioner 
herein being matriculate along with certificate in veterinary 

And be is receiving pay scale of Rs. 950 -1500 /- per 

month , which is applicable to the non- metric with 
certificate in veterinary Science as per revision pay scale 

from 1/1/1986. 

A copy of the advertisement issued by 
the Directorate General Assam Rifles 
is annexed herewith as Annexure- 5. 

4.6 That the petitioner states that some of the 

candidate who was appointed prior to 1986 revised pay 
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scale of Rs. 950 - 15001- and possessing non- metric and 

certificate in Veterinary Science but they have been 

allowed to receive the revised pay scale of Rs. 975 - 1540. 

Among them one WA Sri 0. Chaba Singh, who was 

receiving the same pay scale and ultimately he retired in . 

the year 1999. 

4.7 	That the petitioner states that some of the 	fj 
individual who had passed prescribed course of 

"Elementary Animal Husbandry and Veterinary Science" 

from School of veterinary science & Aim4il Husbandry, 

Ohungoon, Silchar and Veterinary Asst. Training Centre 

porompat, Imphal has been appointed as WA from 1986 

to June 1990 & granted the pay scale of Rs.975 - 1540 

under the eligibility condition of Diploma pay scale by the 

matriculate WA with certificate in Veterinary Science. 

	

4.8 	That the petitioner states that one Sri S. 

Manimacha Singh and another Sri A. Thomba Singb, 

also were appointed on 1987 and 1988 respectively ,have 

also granted the Diploma pay scale of Rs.975 - 1540 p.m. 

and they have passed there respective Courses from the 

above mention two institution. 

	

4.9 	That the petitioners states that it is relevant to 

mention here that DGAR has reduced and refix the pay 

scale of S. Maniniacha Singh and A. Tombe Singh to Rs. 

950 - 1800/- from 975 - 1540 p.m. vide order dated 

111711990 on the ground of Audit objection. 

11 
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Being aggrieved by the order dated 11/7/1990, 

S. Maninuicha Singh ified a original application before the 
CAT , Guwahati Bench ,which was registered as O.A. 
No.65/2002 and Hon'ble CAT, Guwahati Bench pleased to 
allowed the 0. A. No. 65102 of S. Mariimacha Singh vide 
order dated 11/12102 and Upgraded the pay scale of 
S. Mariimacha Singh to 4000- 6000/- as per part B of pay 
Scale for Veterinary Staff of CCS (RF) Rules 1997. 

A copy of the 11/7/90 issued by the 
Directorate General Assam Rifles is 
annexed herewith as Amiexure - 6. 

A copy of the order dated 11/12/02 
passed by Hon'ble CAT, Guwahati 
Bench is annexed herewith as 
Annexure - 7. 

4.10 	That the petitioner states that he was appointed 
as Veterinary Asst. in April 1992, in the pay scale of scale 
of Rs.950 - 1500 and He possess prescribed technical 
qualification and passed from the same institution * The 
Minimum qualification for the prescribed course is 
matriculation . beside this instant petitioner passed B. Sc. 
In biological Science before appointment. It is also clear 
from the Appendix IV of ICAR handbook 1985 that VFA 
is also a technical post. 

Accordingly 	petitioner 	submitted 	a 

representation on 11/5/1992 for grant of matriculate. 
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scale of pay Rs. 975 - 1540 instead of non- metric scale of 

Rs.950 - 1500 but that representation was rejected on the 

ground that a doubt has arisen as to determine the 
qualification from the certificates issued by the various 
institutions . After investigation of the Cass from the 
Director of Animal Husbandry and veterinary Imphal, 
Maipur, the principal School of Vety. Science and Animal 
Husbandry, Gbungoor, Silcahra States that the training 

imparted by them earlier does not pertain to Diploma 
Course . The Diploma Course has been introduced by 
them recently and the training of first hatch is in progress. 
In view of the above. Metric with Diploma Scales of pay 
Rs.952-25-1150-EE-30-1540/- p.m. to the VFA having 
qualification Matric with one year training course of WA 
cannot be given. 

It is important to note 	here that both 

S.Manimacha Singh and Sri A. Thmba Singh also passed 
from the above two institutions. It is also clear that their 
course is also technical course which is not diploma 

rather it is certificate Course. 

Copies of Appendix IV of the Hand 
Book of Technical Science of the 
I.C.A.R. 1985, representation dated 
1115192 and rejection order dated 

14110/92 is annexed herewith as 

Annexure 8 ,.9 and 10 respectively. 

4. 
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4.11. 	That the petitioner sth tes that the Respondent 

No.4 ( S. Manimacha Singh) has passed and also received 4 
WA Certificates from the same institution i.e. VETERrNA1 	') 

FIELD ASSISTANT TRAINING CENTRE, FOROMPAT, 
IMPHAL, where from instant petitioner also passed and 
received VPA Certificate, in view of the above it is clear 
that both respondcnt No.4 and instant 	petitioner 

Completed thcir WA Course from the above mention 

institutio1 not from two different institutions. 

A copy of the WA passed Certificate 

of respondent No.4, issued by the 
Vety. Animal Husbandry Dept. 

Manipur, is annexed herewith as 

Arinexure - 11. 

4.12 	That the petitioner states that expert body of 5th 

CPC rationalised all the pay scales and placed in a single 
scale of 1200 - 20401- .The same is proposed in para 

55 .296 and accepted by the Government. Now it was 
revised to 4000 - 6000 and in para 55.296 of 5th  CPC it 

also state that individual possessing B.Sc. in Biological 

Science qualified for the post of Assistant Veterinarian and 

Biological Assistant in the Scale of 1600 - 2660/- which is 

revised to 5000 - 8000/-. 

A copy of the relevant portion of para 
295 and 296 of veterinary Officers 
and stall ( CPC, Rules) 197 is annexed 



U 

11 
10 	 I 

c) 
herewith as Annexure 12 and 13 

respectively. 

4.13 	That the petitioner states that all the VFA of 

Manipur and Arunachal state Govt. also has been 

implemented Central Pay Scale 4000 - 6000 for veterinary 
staff as per part B of CPC (P) Rules 1997 in March 1999 

and April 1999 respectively. 

Copies of the implementation order is 

annexed herewith as Annexure - 14 

and 15 respectively. 

4.14 That the petitio.ner 	states that in compliance 

with the order of the 	Hon'ble 	CAT on 	28/10103 

respondents has implemented the upgraded pay scale of 
Rs .4000 - 6000 / - and granted to S. Manimaca Singh 
and Subsequently to A. Tomba Singh and to some WA 

also who approach this Hon'ble Tribunal and granted 

upgraded pay scale of Rs.975 - 1540 p.m. 

OROIJND FOR RELIEF 

5.1 	For that the respondents have failed to consider 
peitianer's representation dated 16/ 12/05 while he is 
legitimately entitled to the revised scale of pay as 5th  CK 

recommendation and therefore inaction on the part of the 

appropriate authority is bad in law. 
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5.2 	For that the respondents concerned have also 
failed to consider that all the concerned central Govt. 
Departments have approved and revised the scale of pay 

as per the 5th  pay Commission report, therefore failure on 
the part of the part of the Assam Rifles is arbitraiy as well 

as discriminatoiy. 

5.3 	For that the inaction on the part of the 
concerned respondent to adopt the revised scale of pay as 

per the recommendation of the 5th CFC is highly 

prejudicing for the petitioner and he is legally entitled for 

the same. 

5.4 	For that the financial loss caused to the 

petitioner by the Respondenti. 

5.5 	For that the fairness of Administrative notice 

was denied. 

5.6 	For that the respondent have violated there 

own sets of rules and system. 

5.7 	For that the inactions of administration has 
caused infringement of fundamental rules in respect of 
Article 14 of the Constitution of India. 

S.  i 	For that the respondent have violated the 
numbers of Apex/ Supreme Court decision on "equal pay 

for equal work" 
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 DETAILS OF REMEDIES 	EXHAVITED. - The 

Applicant begs 	to state that 	he 	has exhausted 	all the 

remedies available to him and there is no other alternative 

remedy and hence 	he is 	approaching 	this 	Hon'ble 

Tribunal by way of filing this application. I 

 THIS MA11ER IS NOT PREVIOUSLY FILED OR 

PENDING BEFORE ANY OTI-LER COURT. This applicant - 

C) states that the said and except filing of Q.A. No. 199/05, 
has not filed any writ petition or any suit beftre any Court 

as any authority or any other 	bench of' this Hcm'ble 

Tribunal regarding 	the 	grievances 	for 	which 	this 

application has been made and there pending before any 

of them. 

RELIEF SOUGHT 
Under the aforesaid circumstances the applicant 

prays that this application may kindly be admitted 

needs may be called for after hearing the parties and on 

causes sown and perusal of the records be pleased to 
grant the following relief: 

8.1 	To set aside and quash the impugned order 
dated 19112/05 issued by the DGAR rejecting the 

representation of the petitioner dated 16/12105 , for 

implementation of upgraded pay scale of Rs.4000 - 6000 
disposed off by the Ho n'ble CAT in 0 A. No. 199 / 2005. 

(Annexure -4) 



13 

	

8.2 	To direct respondents 

petitioner , Rs. 975 - 1540 P.M. 

appointment. 

	

8.3 	To direct respondents 

pay scale 4000 - 6000 1- w. 

consequential benefits including 

other financial benefit etc. 

to refix the pay scale of 

from the date 	of his 

- 

to 	grant the upgraded 

X. 	1/1/1986 	with 	all 

arrear or salaries 	and ..~ 

e 

	

8.4 	Cost for the Litigation expenses. 

	

8.5 	Any other re1iefs) as the Hon'ble Tribunal may 

deem fit and proper. 

	

9. 	Interim Relief :- 

Fending disposal of this original Application 

your Lordships may be pleased to set aside and quash the 

impugned order dated 19/12/05 issued by DGAR and 

upgrade the pay scale of the petitioner Rs. 4000 - 6000 

PM. 

This application 

Advocate. 

Particulars of IPO 
IPO No 
Date of issue 
Issued from - 

Payable at 

has been filed through 
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VERIFICATiON 

I, Sri Cli. itocha Singli, Veterinaiy Field 
Assistant, 33 Assam Rifles, C/a. 99 AR) , Kakching, 

Manipur, do hereby verlij that the contents of 
paragraphs .........................  to 

are true to my personal knowledge and 

paragraphs :? c At , to  

Believed to be true on legal advice and that I have not 
suppressed any material facts. 

Date 	;iiIl 6  
Place : 

Applicant: 

~'t' 'y',' 
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Tele No PABX 275lC/55O 	REGISTERED 
3arajSdrkar 	- 

c-rihT..Jnt.raLaya. 
Ministry ofHome. AffairS 
1"ananideshalaya Assam Rifles 
Directorate General 4-ssam Rifles 
Snjllong-11 	. 

14C5/2585/VF/-2() 	 Mar 92 

Cpna1 Ioca 	 rlvhl  

2/0 bh i n Singn 

j /   
o:: r (Dna1 - 7 14 ) 

..--- 	 . ....... 

,. 

• 1. 	You rJre hereby selected for appointment until further oders 
as Vety Field Asstt in18 	?SSam RifleS in the:...sca.le of. pay 9f 

• 1(;. 9fO_2O_llSO-Ea-2S-i5OO/- p.m. phis other allowances as admissi-
bic uir U-ic e i.Ling RuJ.05 ron tire to tine. The appointirenL is 
pure if torrj orary ciflQ ma be torminat-d- with One month notice from 
e j the jcie . . . 

Shra. _C p irpbr IoC 1 a 1ng1 	shall have to pruCe 
U-iC Io].low.Lng c'rta.r1cateS oE..oEC ja.ning the post - 

(a) frdical fitness certificte from Civil surgeon or 
equivdlent at the tiie oL joining. 
ch) Educatir.1 and other certifiCaté as proof of age and 
ualificatior: 
(c) Acharcter certificate f r o m, a Class I ofiicer or 
lSt Cla:..s r:agistrate at the tirre of joining the duty. 

.3• .  . - 	TA/DA..w ill bc- .arni.iible. to you for joining the duty. 

.......You -are liable to serve nyhre in Assam RitleS deployed 
iii A;am, fr 	iya, 	 ...... niur, l.'izoram, Tripu,ra, 
!\ru nach' .1. pric?sh incJ Slki.fll ) 	(;, 	rn RI. 1. l€.s ex:i st.; 

5. 	Your np1cifltT_t-iS •3U;JJ;Ct -tc. satisfa 	p ctory oli.CC 

;Tr Lication and anticeocot. 

re 
 

2/- 

r 	. 	 - 
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ASSiSTANT 

• 201 	•W' 	•. AIN 
4A 

I GOVERNMENT OF MANIPU 
POROMP.4T. IMP-$AL 

VETY. AND ANIMAL HUSBANDRY DEPT. MANIPUR. 
Elementary Animal Husbandry and Veterinary Science Examination. 

Aademic Session 1984-85 

Jj 
#(tze1 , a1 	Jeejcd'cote1d e/taè(; 	 . 	j 

lwalea 'aecceiØi e 3scd 	rnnho 	h" n 	a i/J7ei_u.. '19 th' 
anc/eoezj ,//c/  

BOARD OF EXAMINERS: 

1 .....Chairman 
- .'..Member  

. 	. . 	... .. . . ..Me,nber 
.-;... ... Member 

.0.. .......Member 
....Member 

Asst. Comdt. 
fri KI 

Medical Officer 
33 rni- TtC 

Dt. Poropat, Imphal 13 Assam Rifles 
the................198... 

Officer-in- charge 

Vety. Field Asst. Training Centre 
PoroniPat, Imphal. 



CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH 

original Application No.199 of 2005. 

Date of Order: This the 2nd  I)ay of August, 2005. 

HON'BLE MR JUSTICE .G.SIVARAJAN. VICE-CHAIRMAN 

HON 'BLE MTt. K.V .PRAHLADAN. ADMINISTRATIVEMEMBER 

1. Sri Ch.itochaSingh, 
\leterinary FieH A ssstant, 
33 Assain Rifles, 
C/O 99 apo, 
Presently posted at 
33 Assam Rifles, 	 Kakchiflg 
Manipur. 	 Petitioner 

By Advocate MrP.K.Roy, Choudhury, 
Mr..B.K.Kar, Mr.J.Das 

/ 
-Versus- 

Theunionofindia, 
Represented by the Secretary to the.Department of Home Affairs, 
Sansad Marg, New Delhi. 	 J 

The Director General, 
Assam Rifles, Shillong-1t.. 

The Commandant, 
Assam Rifles, 
Kakching, Manipur. 	 Respondents. 

By Advocate Mr.M,U.Ahmed, Addl.CGSC. 

ORI)ER(ORAL) 

smvAJwAN,J(v.c) 

Applicant, a \'eterinary Field Assistant under the 33 Assam Riiu1es, C/O 99 APO. 

is presently posted at33 Assam Rifles, Kakching, Manipur. He has filed this application 

for direction to the concerned respondents to revise his scale of pay as per the 51h  Pay 

Commission recommendation, i.e. from the existing scale ofpaytoRs. 4000/-Rs. 6000/-

for the post of Veterinary Field Asdstant under the Directorate of Assam Rifles. The 

applicant relied on the order dated 11.12.02 passed in C).A.No.65 of 2002 ierein this 

Tribunal has issued direction to the Respondents to imlement the undertaking within the 

period of three months. The applicant has staled that in spite of representations dated 
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I l.S.I992(Anuexuie Ifl), 8.2.1998 (AnnexurelV), July, 1999 (Annexure V) 

5.6.2005 (Annexure VI), the Respondents have not upgraded the pay scale. 

2. 	We have heard Mr.P.KRoy ChoUdhwy, learned counsel for the applicant and 

Mr.M.U.Ahmed learned AddI.C.G.S.0 appearing for the Respondents. It is not clear that 

ether the direction issued by th Tribunal in O.A. No.65 of 2002 dated 11.12.2002 has 

been complied with. Hover, the applicant's representations latest being Annexure VI, 

dated 5.6.2005 is stated to be pending beforn the Respondents. In the circumstances, we 

direct the Respondenn to consider the representation dated 5.6.2005 (Annexure VI) and 

pass appropriate orders within a period of three months fioni the dale of receipt of this 

order. 'fle applicant will produce the copy of the order before the Respondents for 

corn 

Application is disposed of as above at the admission stage itself. 
110 

$d/ 	 -CHAIRMAN  

Sd/ (ICrIBCR () 

TRL 	 I ,  
ff:;frT 
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fnt 
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KU 	 U. l4018I5thCPC12005 	. 

DERO:89X UELfl(NANT GENERAL BHOPINDER S(NGH, 
V5M VSM, ?1 OR GE 	ASSAM RIFLES ON PETON OF' 

SHRL - OiNQ\f 

1 	Whereas in the OGAR \!eterinary Field Assistant (VFA) are presently 

recruited in the 	i scale of ks.3050-47501- and Rs.3200-49001-. Their 

educationa 1  auaiifc.-'ons are 	eruficete in veterinary 	science without 

	

-,,, 	:..-:...--. 	. --------------- 
1aicu 1 j c and o oma Ir  vi nary science wiih ma nculation respectively. 	- 

-.......-.-..... ;.................... 

V\JhereasShri Ch, ltc-oha Singh was appointed as VFA vide 

Directorate General ..•-\ssarn RflE:s appointment letter No. 1401525-85IVFA/A-2 

Med) dated 16.03.1.92 in the pay scale of Rs.950-20-1150-EB-25-1500/- per 

month and other aiio-ances admissible under the rules. 

Whereas Shri Oh. Itocha Singh fi!ed an original appiication No. 199/2005 

at the Hon' ble Cenal Administrative Tribunal, Guwahati for grant of higher 

ray scale of Rs.4000-60Q0/- .TheHon'ble Tribunal disposed of the matter .  with 

The operative portion redinq as under:- 

"It is not clear that whether the direction issued by this Tribunal in CA 

No.65/2002 dated 11.12.2002 has been complied with. However, the 

applicants representa:ion latest being Annexure-Vl, dated 05.06.2005 is 

stated to he pending before the respondents. In the circumstances, we 

direct the respondents to consider the representation dated 05.06. 2005 

.(Annx-Vl) and pass appropriate orders within a period of three months 

from the date of receipt of this order. The applicant will produce copy of 

the order before the respondents for compliance". 

Whereas Shri S Manimacha Singh has also filed an CA No.65/2002 at 

the following grounds:- 

(i) 	"Initially the pay scale of the said group of post (i.e. \Jeterinary 

Staffs/or Pare Veterinahans Posts) were placed at the pay range from 

Rs.950- 11 500/- to 1 200-2040!. But now as per 
5th  pay commission repod, 

the Central government re\'ised the pay-scale of the said Veterinary 

.flU1bu&Ü 	 iy 	 S 

4dvoofe 

	

- - 	 - 



Staffs/or para veterinarian post equally to the pay scale of Rs.4000100r 

6000/- by naming the posts such as Stockman/Compounder/Stock 

AssttlAnimal Husbandry Asstt./Dresser etc. All the concerned 

Department under CentrahServices have implemented the said revision 

of pay, but in case of the post of VFA of Assam Rifles, the Directorate 

General Assam Rifles failed to implment such revision of pay by taking 

the chance of not mentioning the nomenclature of VFA in the column of 

Veterinary Staifs of the Central Civil Service (revised pay) Rule, 1997 ;  

Instead of impiernenfing The pay scale given in the 'First Schedule of 

Part "B" of the Civil Service (RP) Rules, 1997 i.e. 4000-6000/- by taking 

analogy of the post of veterinary staffs as described in Sec 30 of the 

Indian Veterinary Council Act 1984,   where it is clearly stated that 

whatever name may be called, instead the DGAR implernented the 

C.C.S (RP) Rules, 1997 in schedule "A" i.e. Rs.3200-49001-. 

It will not be out of place to mention here that the post of Veterinary 

Compounder attach to Central Forest Service was initially fixed at the 

pay scale of Rs. 800-1 1 50/- less the pay scale of VFA, Assam Rifles 

But with new pay revision, the pay scale of the said Vety Compounder of 

forest service to RS. 4000-6000/- 

The petitioner submitted that the compounder of BSF is also 

enjoying the pay scale of Rs.1400-2300/- pre revised and after revision 

Rs.4500-125-7000/- per month. It is also submitted that the nature of 

work of compounder BSF is only to maintain pharmaceutical works under 

supervision of a Registered Veterinary Doctor. Whereas, the nature of 

work of the petitioners pot i.e. VFA of Assam Rifles include all the 

functions and operation of vety . And Animal Husbandry works such as 

Treatment, minorveterinary works, maintaining pharmaceutical works. 

inspection of animal health, checking of Meat supply to Troops. 

accompany troops in field works without supervision of any 

Doctors/Registered Veterinary Practitioner. It is also submitted that there 

is no Post of Doctors in Assam Rifles whereas BSF has Registered 

LertitiiaI to he tiut 1 

&vocatc 
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0 
Veterinary DoctorsIPractiti.:.ner. In other words the Veterinary Field Asst, 

)4iof AR have more worklod and responsible than the compounder of 

jBSF" 

Whereas Shh Manimach.. Singh was initially appointed in the pay scale 

of Rs. 975-1540I of whicri the corresponding pay scale as per 

recommendation of the 5th  pay :ommission is Rs.320:J-49001-. Thus, his pay 

has been correctly revised. The pay scale of Shri Ch.Itocha Singh was also 

correctly revised in the corresponding pay scale as per the recommendations 

of the 5 pay commission. 

è. 	Whereas, the pay sca!e Ci' Shri S Manimacha Singh who is holding a civil' 

post in the Assam Rifles cannot be compared with the veterinary staff of 

othrCPior corncojnder of BF who are holding combatant posts he had 

been granted higher cay scae ofOOO-6OOO/- as per the Court duections 

coisidering his qual'ication oil ,  

7. 	Whereas Shri Oh. Rocha Singh was appointed in the pay scale of 

Rs.950-20-1150-EB'25-150O/- per month against the post advertised by the 

DGAR carrying essential quaiifications as(certificatei in veterinary science. ____-'---_' 	t 	-, __:• - ' 
Wile Shri S Manimacha S ngh was initially appointec in the higher pay scale 

of Rs75-23-1 1 50-EB-39l 540!- per rnonth.a•gainstthepos.t adve 	by the 

DEAR having essemal quaIiation okdiploma iri 'veterinary science with 

matriculation. Thus, they were initially appointed against the posts having 
.......... 

dir"erent pay scales nd qualifications Accordingly, their cases cannot be 

placed at par with each other. Moreover, the pay scale of Shri Oh. ltocha Singh 

cannot be compared wii the Pay scale granted to veterinary staffs of other 

CPFs and compounders of BSF because Shri Oh. itocha Singh is holding a 

civil post. Whereas, veterinary staff of other OPFs and compounders ofBSF 

are holding combatant posts. No parity can be drawn for the 

:moftmens between the holoers of the sane post from different stieanis 

Eiertiiied to te true CEPY . . 

voLatc 
'.,,_.... 	. 

Mq 



8 	Petition dated .05 Jun 20C:5 submitted by Shri Oh. Itocha Singh VFA has 

been re-examined in complianc..e with order dt 02 Aug 2005 in OA No. 199 of 

2005 . passed by the Honble OAT Guwahati Bench . I therefore reject the 

petition dt 05 Jun 2005 being de:'1oid of merit and subs3nce. .. 

Place : Shillong 

Dated : JjDec 2005 

(Bhopinde  
Lietnt General 
Directo).-  General Assam Rifles 

Cooy t :- 

PAO, Assam Rifles, Shillong - 11. 

Shri OH. ltochSingh, VFA of 33 Assam Rifles. 

LOAR, New Deib... 

Office Copy. 

certiiid tn be true D3py 

Advocat? 
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DIRECTORATE GENERAL ASSAM RIFLES 
SHILLONG-il 

1. 	Applications 	are 	invited 	for 	fifing 	u 	of 	13 	posts 	of Voterinery 	Field Assit (Reserved for SC-4, 	ST-i 	and unrosorvod 	8) 	lyirtcj 	vacant 	in 	this 	Doartmont 	on 	the 
following terms and conditions - 

Qualification 	Matric 	or 	equivalent 	with 	Diploma 	in 
- 	 Voter irror, ,Scionco. 

or 
Noa-Matricor equivalórrt with certificate in 
Vffly science. 

Ago 	:-- l3atweon 18 to 25 yoars-refaxzbIo by S. 
yors for SC/ST Caadideios. 

Pay scales 	:- Mth 	wU 	ma n 	;de'r 	As. 
975-25 - 115O-E8-3Ol54p.: 	p.m. 	plus 
other alices as aOfnrssiofe. rorn 	cue 	to 
time. 
L'tQfl:h4!thcrriiirve1ys - pir-c. AS. 

0-20-1 15O-ER-25. I 500/- pm. plus utlror 
alicos a 	3drnisshlo from tirno,to limo 

Pljco of (luty 	:-- Selected candidates On appoirturmu 	vui 
h. 	tnutrod 	o 	servo 	an'wlir 	NP 
iloyrun owho:ecrv 	ASs;-iri 
are deployed. 

TA1DA 	:--- No TA/DA -wif be paid to Ific.  
appearing for the interview.. 

2. 	Interested candidates may submitapplcatioñ 	to reach this 
Directorate by 16 Dec 91latest. Date of interew will he 
intimated to the candidates by this office. 

(P S Prakash) 
Lt•Coi 

Asslstart 'Director 	(A) 	-. 
For DlRECTOi 	GENERAL ASSAM RiFLES 



ANNEXURE 

• 

• 	 Directorate General Assam Rifles 
Shillong 

Letter No. II. 14015/2-89/VFAjA2 (med) 	 Dated 11th July 1 90 

Sub : Appointment of VFA & Pay scale thereof. 

1. As per revision of pay scale w.e.f. 1.1.86 following scale of pay to 
..................................................................... 

Matric with Diploma in Vety Science Rs. 975 - 25 - 1150 - EB -30 - 
1540/ PM.. 

Non-matric with certificate in Vety Science 950 - 20 - 1150 - EB - 25 
- 1500/PM. 

d2j No separate pay scale is available' for VFAs who are matriculate & 
possess certificate in Vety. Science. But some VFAs have been 

/( appointed who are matric with certificate in Vety. Science & they have 
been allowed the pay scale of Rs. 975 - 1540/ PM which is applicable 

t to those who are matric with Diploma in Vety. Science. 

In course of checking it is found that admitting of pay scale of Rs. 975 
- 1540/ PM to matriculate VFA possessing certificate of Vety. Science 
will result in Audit objection. As such, it is decided that matriculate 
VFA possessing certificate in Vety. Science will be admitted scale of 
pay of Rs. 950 - 15001 PM frôthtlieinitia1 iil effected 

4 •-•. 	 - 	- staff will be refixed accor-'  dingly. No recovery of over payment due to  
admitting the scale of Rs. 975. 154O

-
/ to the non-entitled VIAilFbe •--• -'-.---- 

made till receipt ófflirthercommunjation from this Dte on the su
.--
bje 

:
ct. - - 	 •-._ 

You ark, therefore, requested to intimate the name, educational 
qualification including technical qualification & date of appointment 
of the effected VFAs immediately, forfurther action by this Die. You 
are also requested to intimate total excess amount involved in each 
case separately. - 

- 	 Sd!- 

(M. Chouduri) 
-• Certilii In be hUt. L., 	 CGO

for Asst Director (A) 

Aav&caz 



ANNEXURE 

- 

CENTRPL 7DMINISTRTTVE TRIBUW\L, GUW7.HTI BENCH. 	.6 

Original Ppplica -Eiôn No. 65 of 2002. 

'Date of Order:Thi 1s the 11th Day of Decemher,2002. 

The Hon'ble Mr JtstiôeD.N.Chowdhury, Vice-Chairman. 

TheHon'bleMr K.K.Sharma, idministrativc 1,11ember. 

Shri Sàraisam Manimacha Singh, 
Veterinary Field.Assistant of 
Tssam Rifles now posted.at 
P.R.Thoubal, a resident of Chingamakha Maisnam 
Leikal, Imphal West District, Manipur 

By Advocat6 Sri •S.M.Siffgh. 

- Versus - 

.1. Union of India, 
-. 	through the Secretary to the 

\ 	 L he Ministry of Finance, 
through its..Secretay, 

../Govt. of India, Ne Delhi. 

3. The  Director General,.. 
Directorate of Assam Rifles, 
Shillong-793001. - 

-4. The Deçuty Inspector General, 
MP Range, kssam Riflès, 
Imphal. 	• : 

• 	5. The Commanant, 
7th;.ssam Rifles, 
Thoubal. 

• 	-'By Srj.K.Choudhury,Pddl.C.G.S.C. 

7pplicant 

Respondents 

• 	. 	ORDER 

CHOWDHURY J.(V.C) 	- 

The issue 	relates 	to .upgradatiofl of 	pay 	scale 	of 

Veterinary Field 	Assistant serving 	in Assam 	Rifles 	to 

Rs.4000-6000/ 	in parity; with those other counter parts. 

CertiIii. uru Lou . 	 •* • 
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(iv) 	Since 	the -matter 	is 	already 
suhj'udice, any decision for upgradation 
of pay' scales in 1\ssam Rifles can he 
taken after finalisation of the Court 
case. ' 

	

Mr 	.M.Singh, •leatned counsel for the- applicant has also 

drawn our at€ention to the communication sent by the 

Ministry of Home Affairs dated 31.3.1998 indicating its mind 

implementation of upgradation of Ihe pay scale' of 

mary Field ssistants in the kssam Rifles. The said' 

	

- 	 ' 

communicat.on - dlearly. indicated the decision of the 

hority for Irevising the pay scale. '  

	

3. 	We have heard Mr .M.Singh, learned counsel for 'the 

applicant and also Mr. A.K.Choudhury, learned Mdl.C.G.S.C. 

for the respondents at- lengtji. Considering the facts and 

circumstances we are of- 'the opinion that the matter requires 

no further' adjudication, from our -end. The Government has 

taken a decision in principle and in view of the pendency of 

the Court proôeeding the authority did" not take any step for 

implementation of the matter. In view of the clear statement 

made by the rspondents we dispose of this application with 

a direction,bn the'rspondent to implement the.undertakiflg 

as expediti'ously.,as possible preferably within a period of 

three months from the-date of receipt of this order.. 

The applicationthus stands, disposed of. There shall, 

, 	owev, be no order ;as to costs. 
- 	 - 

- 	Sd/VICE CHAIRMAN 

O)j
3.jC.t  

Sd/ MEMBER (Aci) 

	

S1c 	. 

to he tr  

ddmcaie 



Field / Farm Technicians 
CATEGORY - 1 CATEGORY - Ii CATEGORY - III 

Essential Qualifications Essential Qualifications Essential Qu'iuificatjons 
i) 	Matriculate with at least one I) 	*Th ree  years Diploma/ Bachelor's *Three  yeirs Diploma/ Bachelor's 

year Certificate in relevant field Degree in relevant field re 	in 'cience / Agri /Animal 
Sciences 	relevant field / Forest 
Rangers Course (for CAZRI & CS & 
WCR & TI) 

or or 
Matriculate with 5 years Trade Certificate of Five years experience of working in the 
Experience of working in the I.T.I. National Apprenticeship relevant field. Minimum experience will 
Respective field Certificate or equivalem qualirications be seven years, ten years and twelve'years 

or With seven years exeriencc n the 	•.. for lateral entry to posts carrying scales * 	Matriculate with National Trade Relevant field Rs. 1100-1600, Rs. 1300-1700 and 
Certificate / National Apprentceship or Rs. 1500-2000, respectively 
Certificate or equivalent with 3 years **Matricu ia te  with ten years experience 

• 	Experience in the respective field in the relevant field 
Infields where the duration of diploma Courses 'iailab1e In t'c Countty is only two sears the minimum qualificatior will be 

two years Diploma instead of three years Diploma 

** Applicable to Councd employees in position as on 	I 	1-1977 for puipose of promotions only agasist 206/o vat ancies 
reserved for departmental promotions. , 	.. 

or or DsjrableQüaJification 
'Nation il Tiade Certificate / **O i .ie  veais tvuning course in I  ote ,try t) Master's Degree in dle subject 
Nat,. 'n1 Apprenticeship Certificate with tell years experience inthe relevant 
(if Non-Matric) or equivalent field 
with 5 years experience of working or 
in the respective field ".111termediate in Science / Intermediate The posts of Senior Stockman, Stockman, 

ii) 	*For  the post of'Cook' a candidate in Agricultur Veterir'ar' Officer. Senior Veterinary Assistant, 
should be 'Literate' and should 	ii) 3 years experience in th 	' 	evant field for Veterinâry Compounder. Livestock Assistant, 
have proficiency in cooking Diploma holders Stock 40sistant have been grouped under 

Desirable Qualification Group,jfiehd technicians in the Appendix i of  i) 	Diploma in the relevant fi eld the haObook of I.C.A.R 1985. 

ürfifiiiJ to be true. 

MORON 

c2 	' ANNEXURR  

Appendix IV of the Hand Book of Technical Services of the 1.C.A.R; 1985, New Delhi. 
Minimum Educational / Trade Qualifications for Different Groups of the Thr.,ee Categories 



/ 

From 	: Ch. 1ltocha Singh(VFA) 
18Assàm Rifles, 
C/OggApO 

To 	: The Director General Assam Rifles 
Oil  

(Through proper channel) 

Sub, 	PAYSCALENEWLYAPPOINTEDVFA 

Sir,  

With reference to your.djrectorate appointment letter No. 14015/25-85/VFA/A 
2 (Med) dated 16th March 92, .I am to state the following lines for your cónsiderat ion 
please. 	. 	. 

According to your direction 1 have jointed duty at 18 Assam Rifles on 20492, 

I would like to draw your kind attention on Employment News page No. 7 dated 
2-8 Nov. 91 (Photostat copy attached) in which you have advertised that the candidate 
who have passed matriculation and having diploma in veterinary science will be 
given pay scale of Rs. 975 2 - 1150W- EB - 30 - 1 540/- PM. At this juncture I have 
to inform you that Ihave passed B. Sc. with diploma in Veterinary Science. All the 
requisite certificates were also produced before the irterviewing board. But I am 
sorry to apprize you that even after having higher qualification I have been given pay 
scale of non-matric candidates i.e., Rs. 950 - 20 - 1150 - EB - 25 - 1500 - PM. 

In view of the 'facts mentioned above, I implore you to kindly re-consider my 
case sympathetically and allOw me to draw pay'scale of matric candidate i.e. Rs. 
975 - 25 - 1150 'EB - .30 1 5901- PM as promised vide your abov 
News. 	 e Employment ... 	,. 

For this act of your kindness I shall 'ever remain grateful to yàu, S'ir. 

Your faithfully, 
Station: 0/0 99 AP0 

	

 
Dated:llth May 1992 	• 	 Sd/- 

• 	 (Ch. Itocha Singh) 

• t_ 	'-'-,'-. 
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'izc'ram ange 7ssarn Rif 
C/ogg.pc 

2229/887/A 	 14 Oct 92 
18 Assarn Rifes 

• 	
GR\NT OP DIPLONA SCALES TO VFA 

1 	efeTenc. veur signal No A, 1 0,2E dated 12 Oct 92. 
• doubt has arisen as to dct.rrnjne the 	ere, 

cçuafjctic 	frc:rr: the ccrt,ific-es isued 'by Lhe 
various - st -;tutions. •fter inVcstjcte of the cac 
from the flircctor of Animal husbandry and Veterincry 
Irp'- hal, 	ri'rur. The reoly furnisher:iby the orinci;'a1, 
School of Vety Science and Animal. Husbandry, Chungoor., 
Slichar stats that the traIning imarted by them earlier does not rrtajn to Dioloma Cour. The Diol('rna coursc 
has been introduced by them rceni-..ly and the training 
of first batch is In rcqress 

In view o the hcve, Tatric with 'Diplma scales 
of pay -. 	2-2-1lEfl-EB3O14o/_ o.m. to the VFA 

• 	having qua1.ificati. n 	t.ric with one year training course 
of VPA cannot., be given. 

C P Cha'Tha 
Cordt 

for DIG :'R 

1253/A/9'3//j 	 • Dated) Jan .93 

forwarded to. - 	• 	. 	 • 
fr Corndt Shri C.Ttocha ingh, 	- 

Certiti 	Copy 

4aIO 
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VETY. AND /NIMAL HUSBANDRY DEPT. MANIPUR 
Elementary Animal Husbandry of Veterinary Sc. Examination. 

Academic Session 1982-83 

('erli/fri i1a! 	 17 
fi(IlHIj (I1tC)1(IC(I the 'rcscri(cd CQUTSC (.f S1i1(fI('s iii ific 7 elij. .i,Id 	pas1 

succrsfsilI:j Ifte 7j,ia( fvamnzaiiou 11CM iii the ,rzoi1fi (f.. ..... Q.c.L..  ............ 	 czizcl mn.. f'ticctI iu (lie 

• 	 . 	 . 	

. 

Officer-in.chr.ge  

Dt. P)rompt, Irnrha! 	 Vety. Ficid Ast. Training Centre 
the........19S.... 	 - 	.. Poro:npat, Imph a l. 

. 	 • ... 

ttUliw n i rUI Cpj 

¶. 

BARDb 	E.t' t1VER5: 

( 

-. ... 	ZMenilc'r 
\Y... .%I'en,!,r 

Me"ther : 

\.. 	..... 	...Meinbr 
P) 	-L-,.i.--- 

t ............  

Govt. of Manipur 

PORON I P.\T, I MPH .\L 

A . 



Nr 

VETERINARY OFFICERS & STAFF 

ANNEXURE VO 

Para 55.283 Veterinary Assistants :- Below the officers category are those who 
directly assists in the performance of Veterinary and Animal 
Husbandary function, often discharging such duties ihdependently 
(Particularly in the Union Territories) under the supervision of qualified 
and registered Vety. practitioners. Post in this category are 

designated as Animal House Supervisor/Caretaker and.Biological/ 
ZoologicalNety. Assistant, with a requirement of degree in Biological 
Sciences. These personnel are placed in the scale of Rs. 1,2001--• 
2040/- to 1,640/-- 2,900/- in Group 0'. 

Para 55.284 Paraveterinarians :- Below these are the Paraveterinarlans who 

provide auxiliary support in Vety & Animal Husbandary practides. 
They are commonly designated as Animal Husbandary Assistant, 
Compounder/veterinary Conipounder Dressers, Stockmen, Stock 
Assistants, Vaccinators and Milk Recorders usually requiriricj 
qualification of Matriculation With Diploma/Certificates/Training/I 

Experience n the relevant field. They are usually placed in the scnles 
of pay from Rs. 950-1500 to Rs. 1,200 -2,040. 



r~- 	

I 

- 

Para 55.295 	Vety. Assistant & Paraveterinary staff : Vety. Assistants, 
Paraveterinary staffs & the support staff in the field have urged us 
In l('i1IOV(' flhlOil)flhies in tliflhi pny :;cnlnr, nS nlo (iJ)(Jia(l(' (('itlili 

categories via-a-vis qualification. Pay scales & designation that 
usudily exist in the various organisation in the grade are given in 
Annexure 55.10 

Para 55.296 	Proposed pay structure for Vety. & Paraveterinorian stall: Keeping 
in view the specialized nature of job where educational qualification 
may not he prime importance, involving personel risks, exposure 
to infection and expertise of handling the animals, we recommend 
the following stwcture for three levels. 

SI No Nomenclature Minimum qualification Proposed pay scale 
1. Pziravety. Attendent 8th class + 2 years experience Entry 775- 1025 

of handling animals 3rd ACP- 950 - 1500 

2, StockmanfCompounder Matric + 2 years certilcates Entry - 1200- 2040 

Course + 1 year experience 1st ACP 1400- 2300 
2ndACP 1600-2660 

3. Animal house supervisor! B Sc Degree in Entry - 1600 - 2660 

Asst. Veterinarian/Bio- Biological Science 1st ACP 1640 - 2900 

logical Asst./Zoological 2nd ACP 2000 - 3500 
Ass s ta it. 

including Stock Assistant. Animal Husbandai y. Assistant. Di essci 

: ; 
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ANNEXURE 55-10 (See para 55.295) 

Existing Qualification, Desijnation & Pay Scales of Veterinarian. Paraveterinariaiis cS 

Suppo: I Staff. 	 V 

Noiiienclature Pay scale Educational Qualification 
Biological/ZoologicalNet 	Asst./ 1400-2300 B. Sc. with Biology/Zoology 
Animal HusbandaryAsst. 1200-2040 Matric + 2 yearS Certificate 

V 

• Course. 
Compounder (BSF) 1400-2300 

V -do- 
V 

Dresser-ITBP/IB/BSF 
V 1200- 1600 -do- 	- 	 V 

V 975-1660 
V  

950-1500 
Stockman/Stock Asistant/Vacc- 975-1540 -do- 
inator/Milk Recorder 	. 	 -. 950-1500 -do- 

V 

• 601 Standard 	- 2 yr'aif; 

V  
experience in attending to 

animals 	
V 

irtictI to :b 15  L:: 



(b) Techniciars with cithr a Degree in Science or . 5,000-150-8,000 
Diploni.a in Engineering 

XXIII. GARDENERS AND NURSERY WORKERS 
'A . 

Sr. Garden Attendant 	 . 775-12-871-14-1,025 2,650-65-3,300-70-4,500 
Asstt. Foreman 	 . 825-15-900-20-1,200 3,050-75-3,950-80-4,590 

XX! %VETERINARY STAFF-' 
() Entry .gmdcc for all posts requiring a degree of . 8,000-275.13.500 aV.sc.  and Animal Husbandry with registratio: i 

the Vetethary Council of India as the minimum 
ess.ential qualification 

,(fAssistantVctcrinaria&Biological issistntl 1,200-30-1,560-40-2.040/1,400-40- 5,000-150-8,000 
Zoological A'sstanI 1,800-30.2,30011,600-$0-2,300.60.  
I1io1oascic-rices 2,660 
StockmawCompounder/Slock Asstt.fAninral 95020-1,150-25.1 ,$00 tc)).__-.-9. 4,000-100-6,000 
Husbndry Astt.fDresser 	. 12 0-30.1 560.402 0403  
Para-VeterinaryAtiendant including Animal 750-12-870-14-940 	- 2,610-60-3,150-65-3,540 
Attendant'tull AticndantlCattic 
Atic-nitaiWSycefCanmd Attendant/Shepherds with . 
iiium qualification of 	tli class + 2 yearS 
cperiencc of handling animals 

XXV. TECHNICAL SUPERVISORS & WORKSIIOP STAFF 
(a) C13argcm.ilClemrgcman 'IJ'IChargcimn (rcc?uiical) 1,400-40-1,800-50-2,300 5,000- t5O-,00o 

Grade LIJJr. Engineer, Grade JI  (Wotk.slu,p) 
(h) Sr. Chagcman/Chargcman 'A' /Chargcman 1,600-50-2,300-60-2,660 5,500-175-9.0)0 

(I c'Juucal) Grade hit I ngm cr Gridc I Workshop 

XXVI. ELECTROYIC DATA IROCESSlNG STAFF 
(a) Data Entry Operator, Grade 'A' i,l50-25-I,500 4,000-100-6,000 
(bi Data Entry Operator, Grade 'C' 	-. 	 - 	. 1,400-40-1.800-EB-50-2300 3.000-150-8.000 

52.11! 

55.129 
55.129 

55.291 

55.296 

55.296 

55.296 

54.3); 

55.7! 	- 
55.7 

Li tfl h? tT1- 	
1%, 
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GOVERNMENT Of i\IANIPtIR 
H N1\ NCE 1) EPA RTM ENI' 

(PAY IM 1 LEMENTA.T1ON CELL) 

• 	
• •.••.• 

N 
Imphal, thelOth. Mafch,1999, 

No.1/115/98 - HC : In exercise of the powers conferred by the proviso to article 309cI. 
the Constitution of India, the Governor of Manipur herebi makes the following rules to 
amend the Manipur Services (Revised Pay) Rules, 1999, namely:- 

These rules may be called the Manipur Services (Revised Pay) (1st 
Amendment) Rules, 1999. 

In the Manipur Scrviccs( Revisd Pay 
) Rules, 1999 

(i) 	A new .Schedle.bein.g;schedu1eJ Part-C .shail be idded to 2he existing Schedule to the Rules. 

The existing ertries in sub-Rule (5) of Rule 3 of this rule shall be 
eplaced by the following:.. 

"rdvised vale in relation to any..post specified in column 2. of 
$ ule-I Part B and Part C means the scale of pay specified 
1ñst the post in column .4 thereof unless a different r.vised .sca'le 

i5 notified separately for that post; and the details of .he reviSed' 
scales means the details specifiedin Part - A of Schedule- I." 

Afler the details of revised scales of pay appearing in th Schedule 
I- Part A of the Ru1e the following revised scales of pay shall be 
iThserta 

"(16) Rs. 7450-225- 11500. 
(17) Rs. 10650 - 325 - 15850. 
(l8)Rs 12000-375- 18000. 
(19) Rs. 15100- 400- 18300." 

(!v) 	the existing cntries.under Rule 4 shall be replaced by the following:- 

"4. Scale of pay of posts - The scale of pay of every post/grade 
specified in column 2 of the Schedule I Part B & Part C shall be as 
specified against it in column 4 thereof" 

Cerifj& to 	C2py 

By order & in the name of Governor, 

Sd!- 
(A.N J1ia) 

Commissoner (Finance), 
Government of Manipur. 

P. T. 0. 

LI 

,77 
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1C1U() 1O. 	uiit 	 lm , lil, 1h( l)ih Mticlil<)) 
Copy to 

The Secretary to Governor, Mai.ur. 
The P.S. to Chief Minister, Manipur 
The e. .10 Deputy Chief Mini'stcr,Manipur. 

:1. All l . 	o 	inister/Ministcrs of State, Manipur, 
The Accortant Gencrl, (A&E), Manpur. 
The Accntant General, Central Revenue, New Delhi. 
The Accntant General, \Vest Bengal, Calcutta. 

S. The P.S.. to the Chief Secretary, Government ofManipur. 
The P:S. to AddI. Chief Secretary, Government ofManipur. 
All Piincipal Secretaries, Government ofManipur. 
All Comrnssioners/ Secretaric, Government of Manipur. 
The Resident Commissioner, Governnent ofManipur, ManipurBhavan 
2- Sardar Patel Marg, New Dcliii. 
The Secretary, Manipur Legislative Assembly, Manipur. 
The Secretary Manipur Public Service Commission, Imphal. 
All Officers of Manipur Secretariat, Imphal. 
All Headsof.DepartmentsGover.nrnent of,Manipur.. 	 : 

All Deputy Commissioners, Manipur. 
The Director, Information & Public Relations,.Manipur. 
The St a l.ion Director, All India Radio Imphal, for announcement in the news 
programme. 

.........20. The Dep.ity Registrar, Guwahati High Cou,Imphal. 	 - 

21, The Deputy Resident.Cbminissiôner,....GOvernment of Manipur; Manipu-- 	 - 

\ 	Bhavan. 26 - Rowland Road Behind Max Muller Bhavan, Calcutta-70002'0. 
The Director Printing & Stationery, Manipur for publication in the Extra-
Ordinar' Gazette. He is requested to supply 100 copies to this Departnient. 
The O.S D. ManipurBhavan, Guwahati 3 Rajgarh Road. 
All Treasury /Sub-Treasury Officers, Manipur. 
The Re.;istrar, Manipur University, Canchipur. 

.26. . The . .Si.cretary, Joint Administrative Council of AMGEO & AMTUC, 
Bãbipara Officer Colony, imphal. 
The Secretary, Board of Secondary Education, Manipur. 
The Under Secretary (G.A.D.), Government of Manipur. 
Guard Fle. 
Orcr Book. 

(L.Guneshwar Sharna 
Joint Secretary (FinanceiPlC), 

Government of Manipur. 
certitlLli r 



L1. 

Sl.N. Name of the Post Pesent Sc.ilc Ievisc(1 Scl 
2. 3.  

10 ub-spcct.or 

11 
(Safitics) 1350-2200 

.. 

4500- 7000  Assistant Sub-Inspector 
(Taxes) 950-1500 4000- 6000 

12 Assistant Sub-1nspcct0. 
(Enforcement) 950-1500 4000- 6000 

13 Prmaiy InVcstigu)I' 950-1.300 400C- 6000 
14 Checker 800-1. 150 2750. 1400 

XXXIII. TOwN& COUNTRY P 	NNING DEPAR'f'ç 
1 Chief'row 	Plner 3000- 5000 12000-18003 
2 Research Officer 2000-5Q0 6500-105(0 
3 Assistant Research 

Officer 	. 1640-900 5500- 9000 

Civic Sücyor 1400-2300 4500- 7000 
5 Research Assistant ................ 14OQ-'2;OO 5000- 8000 
6 Mado1 950-1400 	(i) 3050- 4590 

3200- 4900 After 10 years of 
regular Senicc 

7 
. 2550-3200 

)O(xIv. 	TER1NARY & ANIMAL HUSBANDARY DEPARTMEN'I' 
1 Sub-Divisional Officer 

(E:Cnsiori) 1643-2C 00 5500-9000 
2 Assistant Admjnjstativ 

Officer 161O-2oo 5500- 9000 
3 ACCOUntS Officet 1640-29 00 5500- 9000 

Farm Superintendent 

5 

1400-26 00 5000- 8000 

Statistical Inspector,  1400-23 00 4500- 7000 
6 Farm Manager 1400-2300 4500- 7000 

102 



I T 
in 	Scie 	Ncvisecl Scoic Noir 	of the Po. 

1. 2. 3. 4. 

7 Assistant Extension 
Offl.;cr (Al-I) 1350-2200 4500- 7000 

8 SL: c keeper 1350-2200 '1500- 7000 

9 Supervisor 1350-2200 .4500- 7000 

10 Co!.tputc1- 1200-2010 000- 6000 

11 Irvestigator 950-1500 4000- 6000 

12 Mc:hanic Supervisor 950-1500 3050- 4590 

13 Field Assistant 950-1500 (i)3050- 4590 
'(ii)4000- 6000.. 1or Matricu1ate 

trained in 
Vety/FA 
cum Stockman 
Coure. 

14 Ce.ema Operator 950-1500 	. 
. 3050.590 

1 Vccjnator 800-1150 3050-4590 

PIRY PLANT SECTION . 

1 Diiry Enginee. 2000-3500 (i)6500-10500 S 

(ii)8000- 13500 'After 10 years of 
1-egu1ar seivce 

2 Dairy Development the grade.  
Officer 	

. 2000-3500 6500-10500 

3 A:;iistant Dairy 
Development Officer 1640-2900 5500- 9000 

4 Procurement Officer 1640-2900 5500- 9000 
(t'aiiy) 	. 

5 Distribution Officer 1640-2900 5500- 9000 
(Dairy) 

6 Dairy Chemist 1400-2300 4500- 7000 

7 Assistant Daii-v 
Engineer 	

. 1400-23 00 5000- 8000 
103 
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• 'GO VERBMEJIT OF Al? UlA CITAL .PRADESH 
DEPARTgENT OF A 11flIAL 11USD A 1/DRY MID VETERINARY 

'I .  . . . 

Dated Itanagar the 13th. fsfay'99. 

Aro.A11V/E_98183 ::: TheGovernor of Arunachal Pradesh 
is. pleased to accord approval to the 

re-designation; of the posts of Para-Veteri7.ariaflS 	in 
'ttze 	Depart.11Lent of' AnLiial husbandry and Veterinary 
'Arunachal Pradesh and also 	ond the benefit of pay 
scales as recommended by the 5th Central Py Commi- 
ssion in part 	'B! Item XXI V-Veterinary stat 	of the f;! 
First schedule tothe CCS(RP) Rules'.1997,adetai2Cd 
below  

O E.cistng desig-j L.cistin Re desl OSuprad-i 
noO not on P2W sea natedas 	Oa4scales. 

1 . 	Supervisor 	Vety. Asss- 	. 5000-150- 
Field Assistant 1s.400O-lOO- tar '8oOO/- 
and other allicd 60001- Voteri 

• 	pos5. 	 narian 	 . . 

2. V-t 	 Rs.3050-75- Stock- 	OO- 
3 050—.80—. man. 	l'.. 	 ' 

4590/- 

i' 

'H 

  

The benefit of the aforesaid pay 
scales would be effective from 20th Jnc'1998,in 
accordance with FD's 11emo  iVo.FPT/E111177197 dated 

3.3.1999. 

 

• 	 The Governor of Arunachal .Pradcsh is 
further pleased to order that the ajoresajd pay scales 
will be drawn in cas1iwith effect from ifAprU,199. 
The arrears of pay and allowanCS with efct from 
20.6.90 to 31 .3.99 will be credited into 	c respectit 
GPF accounts of the incw7tbcnts after rnaki!?z9 specific 

provision f'roin wtthn the sanctioned budg&it grant for 
1999-2000.Yithdrawal of arrear pay so crdted' to the 
GPF will not be permissible for a period 	3 years 
from thc date of deposit or until final wt1idrawa2 

whichcvcr is earlier. 
Conscqticnt upon the extension of 

pay scales as indicated ajv,thc fixation pf pay 

in the itpgracd pay scaJ; :;ll be regulatcd as under:- 

 

1I t M-•. 

44 

-. 

  

• : 

a 

Contd. . .2. . . 

1 

/ 
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0 	 • 0 

shall be yixed au thc same stage at  
• is arawn by the ifzcunbont in. the lower scalc,f 

there is such •a.tage or at the next higher stac 
• if thcre 	no such stage; 	—• 

b) If thc pay s fi:ed at the sauo stagc,thc .ne:t 
Lncremenr shOUld be granted f"omthe 4 te on 
whch'it would hava boon grahtad nthc lower 

• 	. 	scale. 
 

c) if ,I o U) ve r,t 	pazi 	fxedat the next lihcr 	/ 
sta7c,thc next Lncremcntflot:ld be ganted after 
coilp7ron of the normal inrcmontcU pariod of 72 / . 1•-___ 
months ir lízc upçratcd pay scLle. 	JL_f •7 

Cm e Ojj° iCiOl Cone4 ed Qy o ol 
is optior to be c crct - c' r7.t.n On' flOfl2 ,IOP1 & 	-- thc date o is.uc of the order, ret 	ftis old 

scale until the ca.c' on w,'ich he car,,i -Ls ne 
thcrcment or any 	b,lLcnt incrcrncntttn the lower 
scalc.'/Lc option oice exercised i.s final. 

, 	'.• 

T1. Ls isues i'.ith the approval 
of F'Lnancc vide TIC i'0.502 dated  

	

•0 	 •: 

d/- r.L?agra 	0 

• 	 ,• 	ScCret'ruJAjfJT)' 	 i• 'oven;ien' o.i 	' itanaar. 	
;. 

A. /fcmo.no..AiJV/_9/'j 	• Datccl Ztan
Ai
ai

.
ar the 1'3th ii?zy'99. ?Y 	0 

Copy o - 	 - 
• 	 7 . 	izc 'cco tang Gcncral(J &E)iIeghalat,,a 	0 

ong.  
Thc Scçrctary to the Govorffo Govt. of 	.H 	• 'lP,Iionaç'r. 
The Z/ccrtai'y to. the •IIon'b?9 Chief int 
Goat, of. • 	 0 

P..5. to all i nistcr/Njnj;tcr of tatc 
Speaker/Deputy Spcalcor Gov 	of AP, 	 ! 	• 

5 P o C'ief ccretary, Gpt of P,izar. 
C, Dcve1oirie,j. Coifl,, issioner,Gopt. of iP,Ita4r. 
7 A U Cc , r''z torers Govt. of'1P Itanaqar, 

I.  121 c crctur ies/Dcputy Secretor i c,Govt. 
oj 'P 'tcnc'ca, 

. 	 I 
Director of Ii .il. 	Vty. Govt. of API0i, 	0 

for Lr/orr1alen and acLcssary action as  
• 

	

	 is reçucctcd to onsur* 	: 
tiic re;'cmer;t of fund onaccount of both.Y. 
the a; - rco.r paj froi2Q.6,9Q to 31.3.99 ai 
the i/tO11'! 2 ?' rc 	reinent for. cirawal 0;" pay 	• 
anc 012o.a;ccs in the tp.hrated thaL' :ca2cs 

• • 	 Ln cash 	effect from 7,4,9 are zadc 
ave iJaLle •j'or ,  .'.'Lhin the scinct ioncd h' f 
jraiz 	of h •cper rent b oth und.r plan 	• 	 . 	• 

• 	 • 	 Cl2(' 	 • 	
• 	: 	• 	• 	•0•.; 

contd. .3. . . 

	

Crtiftt' 	1 	r 
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r 	 - 
sectors and the arrears for the ajoresad period 

YL(t. 
 

are credtted to the OFF accounts of the concerned 
- 

	

	 offca1s. 1Zc ts further regues..& to const'lt DCp?.'tj 
Secr'etcry (Budgct)/Secrctary(F1annn) to ensurc 
ava2ab1.' df fu1d for the .pur.pose. 

• 	.O.Thc Scretay(P1annthg)Govt. of P. Itanagar. fr T.Thc Depui..y. Sccrctary(i3udget)Govt. of A?. ItonatT'-
1 2.ZJ Heads of Dcortrrcnt,Gout. of iF. 

• .:..aL 	5 ,Afl Dcmy qomrnL 	oner/Jr1 	Lonr1 Dcpv;ty Coi:;ssl.oii 
• 	•-.. 	Govt. of 	 • 	 . 

	

- ,J.The DircctoK'f Accouats,Govt. of 	P. Nahar1av,z. 
• 	• 	Y.ii12 D 	•ty'.cctor,(A4IV) Govt. of A.P. 

7d6 .A 21  Dtst. A4I c Vct. Offcers/4ub—Dlvi,slonc1 L' 
arid Ycty. O'ccss, Govt.  

1 11 TrcastIrJ?'pffccrs/Suo_.1'reasvry O,tccr.', Goat 
of 4 • 

• 	

: 

• 	 • 	 • 	
• 	

.7\), 	, 	••. 

• 	. 	
• 	•:ì 	• 	 •I 	 • 	

. 

2', 1oni..ya 
Deputy icretary(P&D) 

• GO: of Aruricha1 Pradesh 
• . 	• 	 4 	- 	: 	ianaL?ar 

	

iI 	• 
- 	 ' 

	

• 	
• 
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Vety. A;.it. Dappqft 
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BEFORE THE CENTRAL A[ VI1N{STA'RtW TRIBUNAL 
	 -7o 

GAUHATI BENH: GAW-IiATIti Ect 

ORIGINAL APPLICATION NO 307 OF 2006 

Shri Oh. Itocha Singh, Veterinary Field Assistant 
	

Applicant 

Versus 
Union of India and 3 others 	 Respondents 

In the matter of :-

AFFIDAVIT-IN-OPPOSITION 

The humble Respondents beg to submit the reply as follows:- 

That the answering respondents respectfully submit that in the Directorate 

General Assam Rifles, Veterinary Field Assistant (VFA) were recruited in 

the pay scale of 950-20-1150-EB-25-1500/- per month and 975-23-1150-

EB-30-1540. That the same was revised to Rs. 3050-4750/- and 3200-

4900/-. That the same was revised to Rs. 3050-450/- and 3200-4900/-

vide G.S.R 390 issued vide Ministry of Home Affairs F.No.I-

45028/49/2000-Pers-Il dated 04 July 2001. Subsequently the 5th  Central 

Pay Commission has revised the said pay scale of Rs: 3200-85-4900/-

pm to Rs. 4000-1006000/-pm which has since been implemented. 

Ministry of Home Affairs vide F . N o. 1114015/5th CPC/98/A-1I dated 

15.10.2003 issued GSR 375 vide which the aforestated pay scales viz, 

Rs.3050-4750/- pm andRs. 3200-4900/- pm have been clubbed and a 

single pay scale of Rs. 3200-4900/- pm was made appliëable to VFAs 

recruited in the pay scale of Rs. 950-20 11 50-EB-25-1 500/- ii and 975-

23-11 50-EB-30-1 540/- pm. 

Copy to G.S.R 390 issued vide Ministry of Home Affairs 

FNo.I.45028/49/2000-Pers-I1 dated 04 July 2001 is attached 

herewith and marked as ANNEXURE - R-1. 

I 



('I 
-2- 

Copy of G.S.R 375 issued vide Ministry of Home Affairs F.No.11-

14015/5" CPC/98/A-II dated 15 October 2003 is attached herewith 

and marked as ANNEXURE R-2. 

Accordingly the applicant is being placed in pay scale of Rs.4000-85- 

6000/- per month with effect from publication of the Gazette Notification 

j that is 15.10.2003; 	. 	 . 

In view of the foregoing the Hon'ble Tribunal may be pleased to dismiss 

the instant Original Application as infructuous. 

VERIFICATION 

4 	,s/o 	 aged 

about 	years, r/o Laitmukrah, East Khasi Hills District, Shillong working in 

Law Branch HQ DGAR and I have been authorised to file written statement on 

behalf of respondents doS  hereby verify that the statement made in paras 

are true to my knowledge and those of the paras 

being matters of record are true to my information 

derived there from which I believe to be true and the rests are my humble 

submissions before this Hon'ble Tribunal. 

And I sign this verification on this 	th day Of 	2007 at 

.. 

• 	 Ast Chief LPi Ofcevre natu
T  

HO DOAR, Shillono-793011 
T(.f1tfl193lfls 
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[.q:j• . 31-45O28/49/2000-q4ll] 
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—119 fTN 22 likc, 1981 	1T. T. 1kP1T 202 	TT imi (IN 	MbIfici fit gj 	37 
MINISTRY OF HOMEAFFAIRS 

New Delhi, the 4th July, 2001 

G.S.R. 390.—hi exercise ofthepowera conferred by the proviso toarticle 309 of the Constitution, the President 
hereby makes the following rules furtherto amend the Assain Rifles (Medical Staff) Recruii.ment Rules, 1980, namely :- 

(i) These rules may be called the Assam Rifles (Medical Siafl) Recruitment (Amendment) rules, 2001. 

(ii) They shall come into force onthe date of their.publication in the Official Gazette. 

In the Assam Rifles (Medical Staft)Recruitrneut Rules, 1980 

(1) After rule.3 the following shall be added namely :- 
• • 	"Provided that all the direct recruitment against any post included in the Schedule to these rules, in the 

future, shall bedône in the combatised capacity." 	• 

'(2) For the Schedule the following Schedule shall be substituted, naniely 

"SCIIEDUJI 



S 	 . 	 - 

• 

gigg 

2 	 3 	

10 	
5 	 6 

	

• - 	 • 	 . 	'. 	. 	of application froth the candi- 
4ates in India (other than 
Andaman and Nicobar Islands 

- . . . and Lakshadweep). In respect of 
posts, the appointment which 
are made through employment 
exchange, the crucial date for 
detennining the age limitwifi be 
in each case be the last date upto 
which the employment ex- 

0 • 	• 	 . 	 . 	
changes are asked to submit the 
names. 

8 	 . 	 9. 10 

Not app 1iab1e 	MidwiferyCificate from GoA 	 Not applicable . 	 2 years 

. . . 	 . redgnised institution. . 

:.Malj..jc  or equivalent for matric scale. 
Non-inatric or equivalent for non- 
mainc scale 

11 	........... 	12 	 13 	•. 	. 
.' 	14 

Direct recruitment 	. 	Not applicable 	 Not applicable Not applicable 

:2 	 3 	. 	 .4 	 '5 6 

Veterinary 	31* (2001) 	General Central 	'ppoma ho1d 	Non-selection 25 -years (relaxable upto 35 
in case of Govt. Servants). 

Field 	* Subject to 	. Service Group 'C. ,. 	. 3200-854900/- 	. 	 years 

Non-Gazetted, 	 Ider 	The crucial date for determiri- 
Assistant 	variation 

depending 	Non-IVlmisterial. 	is.3050-'75-395O- ingtheagehlnitWillbemeadl 
cases be the last date for receipt 

on wdrkload. 	. 	 0-4590/- 
bf application from the candi- 
dates in india (other than 
Andanian and Nicobar Islands 
and Lakshadweep). In respect of 
posts, the appoinlmeflt which 
are made through employment 

• exchange, the crucial date for 
- detenriining the age limit willbe 

in each case be the last date upto 
which the employment ex- 
changes are asked tp. submit the 
names. 

10 
7 	 8 	 . 	.. 

1 

1: 

Notap 
Not applicable 	. 	 2 years 

	

)llcable r 	i) For Diploma holder 
Mairic or equivalent with Diploma 
certificate in Veterinary Science 

i) For Certificate holder 

	

( 	Non-maine or equivalent with 

iL 	ceicate in Veterinary Science. 

Ii 	 12 

	

ipplicab1e 	. 	Not fl i rer.t recrintmeilt 

13. 
)licable 

14 
- .Not applicable 

Si• 	
,. 	 • 	 . 

- 

.. ..... 
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of application from the candi ( 	L 
dates in India (other than L Andanian and Nicobar Islands 
and Laksliadweep) In respect of 
Postsi , the appointment wluch 
are made through employment jJ exchange, the cmial date. for 

.. 
ineaclicasebefllelastdatèto 
which the employment ex- 
changes are asked to submit the 
names 

7 8 	 9 10 
Not applicable 	Midwifery Certificate from Govt. 	 Not applicable 2 years recognised institution 

Mali-ic or equivalent for matnc scale 
Non-matnc or equivalent for non- 
mali-ic scale 

11 12 	 13 14 
Direct lecruitnient 	Not applicable 	 Not applicable Not applicable 

.2 	 3 	 4 	 '5 6 3. 	Di 
Veeiimiry 
field 

31 * (2001) 	General Central 	r Diploma holder 	Non selection 25 years (relaxable upto 35 

Assistant 
*Subject to 	Service Group C 	, 	3200-85-4900/- 
variation 	Non-Gazetted, 	Ceitiflcateholder 

yearsul case of Govt Servants) 
r 	 The crucial date fordetemun- depending 	Non-Ministerial 	s 3050 75-3950 

on workload. 	 '1s04590/ 
hg the age hrmtwillbe ineadi 

.. 	 . cases be the last date for receipt 
• 'ofapphicatioii from the candi- 

dates in lndia (other than 
Andaman and Nicobar Islands 
and Lakshadweep). In respect of 
posts, the appointment which  
are made through employment 

- 	 . 	
. exchange, the crucial date for 

detenninmg the age limit will be 
• 	.. 	 . 

iii each case be the last date upto 
which'the employment cx- 
changes are asked to submit the 

.5. 	

5 . 	. 	. names  

7. ..8 	 . 	 9 10 •::•. 	 No 
Not applicable 	' ci) 	iDiplomaholder 	 Not applicable 2 yeams 

Mainc or equivalent with Diploma 
certificate in Veterinary Science 

i) For Certificate holder.  
Non mali-ic or equivalent with 
certificate in Vetennaiy Science 

•11 
...-.. 	 12 	 . 	13... 	. . 	 14 

'Direct reci uitment 	Not applicable 	 Not applicable Not applicable 

, 	 ........ •.:
: 	 S:i.S. 	

55 	

••: 
4. 	 .5.. 



- 	
ILE `.0-,?4A - 

'f- 

:ArRAcT FROM THE GAZETTE O 1'YL.L 	"T 111, SEC. 3, SUB—SEC. () 
oci 	244--345 

Dated 25-10-2003 

i 	2003 

	

375.—TftT, 1l4ttT1 	T9 	309 j t 	RT 	 r 	, a 

	

(ffifo 4if) 	TZI11, 1980 	 i frcfyffz fp 	, 

	

1 (i) 9 fP4 	T TfiN1 9N TP14h -&1 (fiii 1Pth) idf (W1t%M) 	2003 t 

	

2. RT P-11 	(fiff F41ft) '4 IkI'I, 1980 	 ffr 	q 

(•) 	h4 

() 	8 	1MI1 Nff4 	9kT111 	 al:- 

1 (j) j 	ll.qcJ 	'l 	 1 0 	#ft•i 	P1T 

	

(ii) Ift_HTl 	ci1f Tt1T ri tTfTT 	fIr fwi 	ffq 	fimf, 

(i•ii) 
[qcçc ,  ] o 11.-1 401 5/54 

-çif4i, 	f) 

	

i 	 t 	202 	22 TTq& 1981 

390 Tft 4 	2001 W ti  TR  I 

MINiSTRY OF ROME AFFAIRS 
New Delhi, the 1501 October, 2003 

G. S. R. 37S.—ln exercise of thepowers conferred by the proviso to article 309 of ihe Constitution, the Presi-
dent hereby makes the following rules, further to amend the Assam Rifles (Medical Stall) Recniitnient Rules, 1980, 
namely

es (Medical Stall) Recruit 
:- 

(1) These rules may be called the Assam RiJ] 	 ment; (Amendment) Rules, 2003. 

(2) They shall come into force on the date of their publication in the Official Gazette. 
In the Schedule to the Assam Rifles (Medical Staff) Recruitment Rules, 1980, against serial number 5 

re1iting to the post pf Veterinary Field Assistant,- 
in column 4, for the existing entries, the entry "Rs, 3200-85-4900" shall be substituted ; k 

in column 8, for the existing entry, the following entry shall be substituted, namely 
"(i) Passed 10th standard/matriculatiOn or equivalent from a recognised Board/institutiOn, 

Passed two years certificate course in veterinary science conducted by a recognised University or 
institution; 
Should have at least one year experience in the veterinary held." 

[F. No. 11-14015/5th CPC/98/A-111 
DURGA SHANK-AR MISHRA, Director (Personnel) 

Foot note 'rhe Principal Rules were published in the Gazette of India vide GSR 202 dated 22nd February, 1981 and 
subsequently amended vide GSR 390 dated 4th July, 2001. 

MG1PERND-3099 HAJ03-200 
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10  6 
• 	 of applicaon fro 	the cañdi- 	 6 m  

_______ dates in India (other than 
Andaman and Nicobar Islands 

- and Lakshadweep). In respect of 
posts,the appointment which 
are made through employment 	 Cl 

exchange, the crucial date for 
deterthiningtheageliflhitWfflbe 
in each case be the last date upto 

V  

which the employment ex- 
changes are asked to submit the 
names. 

8 9. 	 10 
7 

Not applicable 	Midwifery Certificate froiia Not applicable 	 2 years 

H 	 . 	 recdgised insüiUofl. 
Ma1ic or equivalent for inatric scale. V 

NontñatriC or equivalent for non- 
mac scale. 

11 	 . 	 12 . 	

. 	 14 

Direct recnnftflelit 	Not applicable 	 Not applicable 	 Not applicable 

.2 	3 	 4 
VHV •VV 

Velermary 	31 * (2001) 	General Central 	- Non-seleCtion 	25 years (relaxable upto 35 
ye rs in case of Go 	 ervants). 	 V  

Field 	*Subject to 	Sen'ice Group C, 	
- 

Rs 3200-84900/- r 	The crucial datefordete 	11-. 

Assistant 	variation 	Non-Gazetted, ingtheageliitwillbeifleath  
depending 	Non-Ministerial 	

V 

casesbthelaStdef0Pt 
onworkload. bf.application from the candi- 

V.  

dates in india (other than 
V I 	. 	 V  

Andaman and Nicobar Islands 
and LakshadweeP). In respect of 	V 

posts, the appointment which 
- 	 are made through ethployifleflt 

V 	 V exchange, the crucial date for 
V 	

- V  

V V 

V 
V  

. 	 in each casebe the last dateupto 	V 

which the employment ex- 	V 

V  changes are asked to submit the 

V 	
names 

10 
7 	 8 	• V  

Not applicable 	 2.years 
V 

from a recogrnsed BoardlulStltUt1011. 
V  

. 

Passed two years cethficate course in veterinary 
V 

science conducted by a recognised University 
. 

or jnsÜiOn. 
Should have at least one year experience in the 

14 13 V 

1  

V. 	

• 	 ••V 	 V 	 V  

• 	 __ __ 	 ____ 
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2 	3 

r 35 
) LaboratorY 	)1* (201)General Centii}Rs. 3,200-854,900/- 	Nqn-secton 	25 years (relaxable upto 

±Subjectto.- 	ServiceGroup C' 	- 	-.- 	- 	 -. 	yeaismcaseofGovt Servants) 
Assistant The cmciaidate for determm- 

yaiiatlon 	Non-Gazetted, .. __ 	. mg the agelimitwilibe in each depending 	Non-Ministeflal 
' 	tes 	 ' 

--- 	. onwoi1doad: 
 • 	: 

from thë'candi- of application . 	3 g. 	dates fiff 1ntha (other than T 

Andaman and Nicobar Islands 
and La1thhd4ep) iiirespt ofl 
posts the 1  appoint ment winch 
are made through employment I  

exchange the crucial date for 
I  detern 	the age lumtje 

uieach case i5 the 1i?iateupto 
wnidnjic.&I!ipiPVme1lt ex- 
changes are asked to subrmtthe 
names 

8 9 	 10  

ant with Diplorna/ • 	Not applicable 	 2 years 
Mairic Not applicable 	or equivle 
Certificate of Laboratory Assistants 
cofrsëfroin Govt recoginsediitSti- - 

itiofi. 	•. 	.. 

- 	 11 Not applicable 
ircct recruitment 	Not apphcable Not1app11cble 

.. 

N 

7 

Not appli' 
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BEFORE THE CENTRAL AD 	TITW€-TRIBUNAL : GUV1AHATI 

BENCH : WWAHATI. 

ORIGINAL APPLICATION N0307/2O 	J. 
Shri Ch.Itocha Singh 

- 

union of India & Ors. 

IN THE MATTER OF : 

REJOINDER BY THE APPLICANT TO THE WRITTEN 

STATEMENT SUBMIUED BY THE RE$PONDT$. 

The above named Applicant 

Most Respectfully Shewéth - 

I. 	That I shri Ch.Ito'ha Singh, the applicant in the 

above case and as I am fully conversant with the facts and 

circumstances of the case and competent to swear this rejoinder. 

That a copy of the itten statement filed by the res- 

poridents was served to my Counsel, I have gone to the same 

and understood the contents and I thereafter filed this rejoinder 

before this Hon!ble Trbinal. 

That regarding statements made in para I and 2 of 

the written statement filed by the respondents, this applicant 
begs to offe,r no comments. 

That regarding the statements made in para 3 of the 
written statements this petitioner bes-to state thatin para.I 
of the written statements,they have stated that as perCentral 

Pr 
Pay Commission recommendations, WA, who were recruited in the 
pay scale of Rs. 90-20-I150-E251500/- per month and Rs.975-

23-1150-E301540/- per month will receivedpay scale of 

Rs. 320O84900/- p.mto Rs. 40100-6000 p.m. But in para3 

of the 	' written statement the respondent states that the 

applicant is entitled to the pay scale of Rs. 4000-86000/ 

p.m. with effect from 1510.2003, 

In this respect the applicant begs to state that 

there is two contradictory statement made by the respondet.s 

in their written statement regarding the pay' scale of 

•'.. 2 
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pay scale of Veterinary Field Assistant (VFA). 

It is further submitted by the applicant 

that as per paragraph I of their written statement 

and also considering the recommendations of 5th 

Central Pay Commission,, the instant applicant is 

entitled to the pay scale of Bs. 400—I00,6000/ per 

month, not the pay scale of Rs. 0856000/ per 

month. 

5. 	That in regards to the statements made in 

paragraph a of the written.statements, the applicant 

is being placed in pay scale of E. 400856000/ per 

month with effect from 15.1002003 but till date the 

appliant is not getting his salary as oer revised 

pay scale of Hs.4OO6oD/ per month. On the other 

hand D  as on today the applicants basic pay is 

Rs. 4135/ in the pay scale of Rs. 320049oO/ per month., " 

A 'Copy of details of the basic pay from 

April, 1992 to April, 2007 is annexed 

herewith as Annexure.1.1, 

6, 	That the statements made in this rejoinder 

is bonafide and for the ends of justice.  

,.. 3 
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7 	That the statements made in 

oaragrahs 123,45.and.6 of this rejoinder 

are partly know1edge which arederived from 

the records and partly records and those 

made in the rests are my, humble submissions 

made befdre.this Honbie Tribunal, 

And I sign this rejoin.der on this 

th day of Ma.y,2007 at Guwahati. 

1déntified by 

1 

Advocate. . 	 . 	Deponent 



DETAILS OF BASIC PAY FROM APRIL 1992 TO APRIL 2007 

Name :— Ch. flocha Singh. 
Annointrnent nay scale :— Rs. 950-20-1 1 50-2-1 500/- 
Date of join in service :— 20th Apr11 1992 
Post Held :— Veterinary Field Assistant. 

Years 	Description 	 Pay (Rs.) 

(1) 	April 1992 	Initial Pay fixed 	 950/- 

(6) April 1993 

to 	 - 

	

April 1997 	Granted AnnLIal Increment regularly @ Rs. 20 	1050/- 

(iii) December 1997 Pay, revised to the corresponding pay scale 

Rs. 3050-75-3950-80-4590 w.e.f. 01-01-96 

on implementation of 5th 

Pay Fixed 	 3275/- 

(1v) April 1998 

to 	 a  

	

April 2003 	Granted Annual Increment regularly @ Rs. 75, 	3725/- 

April 2004 	Granted Annual Increment ('ii Rs. 75 	 3800/- 

June 2004 	Granted ACP Scheme in the next higher scale 

Rs. 3200-85-4900/- w.e.f. 20th  April 2004 

Vide DGAR Letter No. 1.1401 5/ACP/Med-IV/2004 

Dated 51h  April 2004 

Pay Fixed 	 3965/- 

April 2005 	Granted Annual Increment a) Rs. 85 	 4050/- 

April 2006 	Granted Annual Increment (a Rs. 85 	 4 135/- 

April 2007 	Annual Increment due 	 I- 

l)atc . ......................2007 

IMI  
Signature of Govt. Eni ployee 
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BEFORE THE CENiRALADMINlSTARTlVE TRIBUNAL 

\UHATIBCHUHATI 	 LI. 
iGiNCAP•PucArION NO 307 OF 2006 	 S 

Shri Ch. Itocha Singh, Veterinary Field Assistant 	 Applicant 

Versus 
Union of India and 3 others 	 Respondents 

In the matter of :- 

Reply to RejoindE submitted by the Applicant. 

The humble Respondents begtosubmit the reply as follows:- 

• 	1. 	That no comments are called for in reply to the averments made in para I to 

3 of the Rejoinçler Affidavit. 

2.at in reply to the averment made in .para 4 and 5 of the Rejoinder Aidavit, 

itJs submitted that the applicant is being placed in pay scale of Rs. 4000- 

100-6000/- pm with effect Jrom the publication of the Gazette Notification that 

is 15.10.2003. That the pay scale was inadvertently quoted as 4000-85-

6000/- pm instead of Rs. 4000-100-600 

• 	3. 	That no comments are called for in reply to the averments made in para 6 

and .7 of the Rejoinder Affidavit. 

4. 	That the Written Statement is made bonafide and for the ends of justice and 

equity. 	 :..-. 
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VERIFICATION 

I, Lt Col S Salooja, S/o Gp Capt SC Salooja aged about 39 years, rio Laitmukrah, 

East Khasi Hills District Shillong and competent officer of the answering 

respondents and I have been authorised to file written statement on behalf of 

respondents do hereby verify that the statement made in paras 

/ 	are true to my knowledge and those of the paras 

being matters of record are true to my information 

derived there from which I believe to be true and the rests are my humble 

submissions before this Hon'ble Tribunal. 

And I sign this verification on thisL day of 	007 at Guwahati 

IIt Col 	 ,. 

t:f...Lw Officer 

• 

N( It aft 	193611 
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